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Titled 

United India Insurance Co. Ltd. Petitioner(s)/ Appellant(s) 

V/S 

Gurjeet Lal and Ors. · ...... . Respondent(s) 

Notice to the respondent (s) :-

1. Gurjeet Lal S/0 Sant Ram 

R/0 Village Shahabad, Tehsil Batala, District Gurdaspur 

A/P Village Kalyanpur, Post Office Kana Chak, Tehsil and District Jammu. 

(Conductor of Truck No. PB06E/8777) 

2. Baljeet Singh S/0 Sh. Balwant Singh 

R/0 Village and Post Office Bham, Teh si l Batala, District Gurd aspur (PB} 

(Owner of Truck No. PB06E/8777) 

Whereas in the above noted case, it has been proved to th e ent ire sati sfactio n of th e 

Hon'ble Court that the service of the respondent (s) named above cannot be effect ed in any 

ordinary manner hence proclamation is hereby issued again st th e above nam ed res pond ents to 

appear before this Court on 14.02.2023 10.00 A.M . or the next workin g day if 

14.02.2023 is declared holiday in person or some recogn ized agen t failing 

which appropriate order will be passed. 

Given under my hand seal of the Court thi s 111
h day of January, 2023 at Ja mm u. 

No.:-

Copy of the above forwarded to: 

? 
~gf§~f" J & lrih~ l ) 

Hig ~'u .:e)f.'J&·R~Bi ~~ lfakh 
tf{_-J Ia rfl.ffi iJ 1 u . 

Dated:- )?- - 0 f--2 3 

1. The Editor State times, Jammu for publi shing the notice in the newspaper, cu ttin g of th e 

paper and bill of advertisement should be sent to this Registry immed iately aft er publi shing. An 

amount of rupees 500/- vide No 67 dated 16-12-2022 as publ icat ions 

charges have been deposited in the Court which shall be paid as and wh en th e bill and cut ti ngs 

are received . . 

~High Court of J&K & Ladakh, Jammu, fo r uploading the same on the officia l 
Website of the High Court of J&K & Ladakh . 


